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IN THE CENTRAL ADMINISTRATIVE TRIBUNAT, HYDERABAD EENCH AT HYDERABAD
0.a.N0. S 6% o3 -

: Date of Orger: 6/7-93
Betweens .
. o

1. Divisional Fallway Mensagexr, (LG)
Soutn Central Railway, Secunderabad,
2. Pormaonent oy In:iﬁcﬁof'(can
S5.C.Rly, Secunderabad.
3. Chiefl Signa}l Inspector,

Signal & Teleéecommunication Department,
S.C.R1ly, Secunderabad.

e Applicants,’
and
1. plhondroor
2. Presidiﬁg Officer, Labour Court,
Narayanaguda, A.P,Hyderabad..
| -s’ Reséondents.

Fer the applicantsl Mr.N.I.Devraj, $C for Rlys,

For the Respondentss ) .e
CORAM3S S .
THE HONTBLE M, JUSTICE V.NEELADRI PAO : VICE CHAIRMAN
- L AND ' .
, THE HONTBLE MR.P.T.TIRUVENGADzZ s MEMBER(ADMI)

The Tribunal made the following Order:—
Admit, Tﬁe operation of the order_dafed 11-3-92
in C.M.P.No. /7% /Qﬁgzgfsuspended until further orders.
Issue notice to the kespondents,

Post the case on 6,9.93.

1. The Divisional Railway Manager (B.G) 5.C.Rly, Secunderabad.

2. The Permanent way Inspector (Con) S$.C.Rly. Secunderabad.

3. The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad.

4. The Pregiding Officer, Labour Court, Narayanaguda, Hyderabad.

5. One copy to Mr.N.R.Devraj, 8C for Rlys. CAT.lyd. : '

6. One (‘,‘Opy tO m-' ‘ - -

7. One spare copy.
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IN THE CLMNTRAL :‘-.D.’:-GII\?ISTEATI\}-E TRIBUN.L
HYDERABAD BZNCH AT HYDERABAD

’

THE HON'BLE MG,BUSTICE V.NEELADRI RAC
VICE CHEIRMAN

RND

; MEMBER(AD)

THE HON'BLE MK{A.B.GORTY ;
AN .
.CHJ-.. DRASEKHILR REDLY

THE HON'BLE MR.'
MEHBER(J)

LND
THE HON'BLE MR.P.T.TIRUVENGADEIM sM(A)

"'.Z7/_1993

. Dated :
ER/JUDGHMENT:
! M. I v r:.-L.;' .&“\A. EQO.
in.
¢3.
oo, SET
T.A. Ko, IvW.p.

\

,"/fZéﬁlttcd and Interim directions
issued .






